
  

  

  

  

  

  

  

  

  

  

  

              

  

Circular Date of Circulated by 
No. issued Issue Subject HQ, U.P. through | Date of Issue 
by CBIC Circular No. 
17/2017 | 15.11.2017 | Manual filing and processing of | 1067/1718058 28.11.2017 

refund claims in respect of Zero- 
rated supplies. 

18/2017 16.11.2017 | Clarification on refund = of - - 

unutilized input tax credit of GST 
paid on inputs in respect of 
exporters of fabrics. 

37/2018 | 15.03.2018 | Clarification on exports related 66/1819003 16.04.2018 
refund issues. 

45/2018 | 30.05.2018 | Clarifications on refund related 315/1819016 18.06.2018 
issues. 

48/2018 | 14.06.2018 | Clarifications of certain issues 331/1819017 22.06.2018 
under GST. 

56 24-08-2018 | Clarification on removal of 41/1819038 10.09.2018 
restriction on refund of 
accumulated Input Tax Credit on 
fabrics 

59/2018 | 04.09.2018 | Clarification on refund related 38/1819035 10.09.2018 

issues. 
68 05-10-2018 | Notifications issued under CGST - - 

Act, 2017 applicable to Goods 
and Services Tax (Compensation 
to States) Act, 2017 

70 26-10-2018 | Clarification on certain issues 52/1819058 31.10.2018 
related to refund 

79 31-12-2018 | Clarification on refund related) 1049/1819081 07.01.2019 
issues 

94 28-03-2019 | Seeks to clarify certain refund 02/1920001 01.04.2019 
related issues under GST. 

fated wal ao Rave arr aT fag 

ea TST 1. 

Wd OT AA- xxxxxxx 

HH hl A— xxxxxxx 

(GSTIN- xxxxxxx) 

ox Prearey SON — xxxxxxx 

Fe Hl TA Ros Hl Hea TAT GO 2.36 Ils 

fagiau:— AGNI Outward HSN data % facto W oT Ta fe aI o 7A 
Outward HSN 6001 (943 Outward E-way Bill), HSN 5407 (255 Outward E-way 

Bill), HSN 5512 (714 Outward E-way Bill), HSN 5515 (9892 Outward E-way Bill) 

| ae Gal HSN fatty] CoacIEcH & z | 

 



@ fasts Go- 5/2017— wala oe (ex) feaiH 28 GA, 2017 H aN CHIE w 
Bai Wi] HSN &! Outward Supply O44 Met AA; HT Inverted Tax Structure 

aM O wage aka oT aga. o Roos of wftafra fea wa a ae 
aa feaia 01 Geng, 2017 feat 31 Teng, 2018 Ta ward ver | 

e fast to- 20/2018- Hall ae (ax) feris 26 Yee, 2018 G ARI CHIcIgct 
® UR Wi HSN O Outward Supply OS Tet ATA BT Inverted Tax 
Structure 8 HI Ge 4 ait war ony. ciahl. & Rove G1 Yfoen syARI HT aah | 
ae Aa fei 01 ST, 2018 B Yara eal, fer fasts Wo- 20 /2018- 
Heald OX (Gx) feria 26 els, 2018 4 VH Tq fad sift B— 
"Provided that,- 

(ii) in respect of said goods, the accumulated input tax credit lying unutilised in 

balance, after payment of tax for and upto the month of July, 2018, on the inward 

supplies received up to the 31st day of July 2018, shall lapse.”. 

fasier Go- 20/2018 mala aX (ex) feriw 26 Gere, 2018 @ Weqa a ae 
We & fh WH wh aa 4 feaia 31 gel, 2018 a Inverted Tax Structure 64 

@ DRT Accumulated ITC OH VAM Had a act fais 31 Tomy, 2018 TH AH 
OX Ol GAN & faway CAMS og el TAT MT MeN Perth 31 Yong, 2018 TH a 
Outward Liability & VARIG } SRT aw 31.7.18 HITT og... Fc: lapse 

al 7a 

31 Wels, 2018 Gl WTA AN a Credit ledger GT Closing Balance faq 

  

  

  

a 

Description Balance Available 

Integrated Tax Central Tax State Tax CESS Total 

Closing Balance | 36,93,026 2,19,46,679 2,19,46,679 | - 4,75,86,384                 

Te & fh AUN & Credit ledger 4 feria 31 Geng, 2018 HI savy angi. 
Gh. FO 47586384,00 lapse & VIA & DRT Reverse fd VI ara at) ae ag Aa. 
4 a aanl arr wad Raw at veh sie a at ae Peake attra arr eit a wah, 

feorg SH WHO F fais 31 Gers, 2018 TT Closing Balance AE ANG, 2018 Va 
art Fert 4 Carry Forward 311 | QO FRI aT Felat A Credit ledger U age. 

G. Rave Hea GH G AMI Caw a1 TA A feat war



e Oath feria 31 Geng, 2018 GT Credit ledger ¥ Saggy ag... Go 47586384. 
00 fAATPAR lapse & VF G HR Ale SANA, 2018 GI Opening Balance FI 

erm | 

© He IFT, 2018 HT Opening Balance YI AM GM W AMON G Credit ledger 
4 or aret 4 soe arg G. aT TT ae aaa’ WR MT BI 

© Fe STR, 2018 HT Opening Credit Balance FI AM GM W (Ale Gens, 2018 
& Set A aay eR WO 47586384.00 MaarqaE Rad we at awe etl) a 
QIN @ Credit ledger U GIGX G GAM Va AN a aia Rove H 
gftera Ale Hacay, 2018, PAAR, 2018, TAA, 2019 Vd GRAY, 2019 G set 4 

STINT GT Credit ledger HHH Wait eI eT eI 

© Ua UN Ae H RUMAH Credit Balance H Ha APT BO 45367765.00 Sel & | 
we & fh wad BON o acai o aide Wem suRe & cM 
TTI Wea OR Hae Wed HI SL MMA kM GO 45367765.00 
Ol TIT Vd ara Roay fear GAT afew) we A slang ot ardael ax 

fra fear oIAT atey | 

@ 50 YOR & Ae 4 CBIC ar Ta HO- o4— Hatta Hy feat 28 Ar, 2019 
a aia Rett we of wi ei ae wes oid. aq & oa wo- 

02/ 1920001 feat o1 site, 2019 8 At mena fer ra a 

wa wet 2. 

  

  

GA BI ATA— 000 

TH OT ATA x000x 

(GSTIN- xxxxxx) 

ax FRR aTAT— woocxx 

Fe ol TA avs SH eat TAURI Go 289 ais 

faxctr:— AON ART Ae, Ate fea, 2018, Are fearay, 2018, Ae Ard, 2019 

waa caw via eq He FO 289 Ale Hl TAM ITC accumulated due to 

Inverted Tax Structure @ 4¢ 4 FH OI TA e| AIR G GSTR-1 H fave 
TE WA TA fey AMIN ART aT WAR Outward Supply aa Gl GA- M/S Indian 
Railways (GSTIN- xxxxxx)& M/S xxxxxx (GSTIN-xxxxxx) al om We) 

Terata & fe vad  aftad GA Recepient HH Yad OI al Wang Heil FI 

© ced WTI AMON G GSTR-1G Be WE Al & fH SAINI ar aca 4 fora 
HSN O WafeIe Ale Hl Outward Supply 4 7A 8, cats wert AGN @ Tad 
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Gi Recepient @ OM Ol Wit F As Se o fh A a WAI AGN an a 

Gi Recepients @] Wer 86 U Water tad HeRaa aH auld a wal e sera 
Yada Ud Yord H TATA @ few aad aiecae far Tar ze | 

weerata & fer fasts Go— 5 /2017- Hata ay (ax) ferim 28 VE, 2017 H aN 
Wid UW Wah Wer 86 @ HSN 8601 F 8608 TH HI! Outward Supply He 
Gea Amat HT Inverted Tax Structure #1 H Tae ake WA sig d.A. b 
Roos ol ofctatert fa a el FA VOR We-86 O Sarid aa Act Ara wl 
Yada FMT Yad Giecaey GI Was Hl VM A HATA AMON ai ay Rave ea 
el B Waa | 

ae WT AGN gr foal All GT Outward Supply @ ald GX Works Contract 

Services O| argft ol wal & at Val aa F aah Are W Labour Services 

FT Aled St h HRT Excess ITC Hl YA. WAT far GAT sifacage SPT | 

WET AN ANT area H Mew 96 H fot war Ht anylt wt vA & sara 
Works Contract Services @1 Safa 1 Tal 8, Sa Tea oT Peay ATG AIT GAN 

aa Ud cea Ne H GAT ae fran alan aj ee G Al wa 2) 

SOR! at facia a: 2018-19 ef aa GSTR-3B Vd GSTR-1 4 uifia 
Outward Supply & Fea Vd Gat Red 4 Sioa aca a1 qe fazer 

frat Tar, Git feraT Be 
  

  

  

  

  

  

          

ale OA GSTR-3B 4 uifta GSTR-14 afta OTR 
Outward Supply Outward Supply (Com at sree 

(3-2) i) 

(6-3) 
Taxable Tax Taxable Tax 

Value Value 

1 2 a a 5 6 

FRAAR, 2018 134218662 | 12627142 | 192605581 | 23112669.7 1,04,85,527.70 

WAT, 2019 36886609 | 4471214} 36896549| 4472154.88 940.00 

HRA, 2019 58013971 | 6961676| 58062287| 6967474.64 5,798.44 
ATH, 2019 218655137 | 31571241 | 277499783 | 36789885.54 §2,18,644.54 

ae art 1,57,10,916.68 
        

GAT TMictoy F ae Ce 8 fh WTA ANI ARI GSTR-1 OT Ger 4 GSTR- 
3B 4 G0 157 DUS Tax Liability Suppress 1 Ti &, wil Raa fod vA ara e| 
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Hie Te bl b-S Bel 2 B02 ‘Bite 10 wold) 12 bith 2 LelabO  Infaldh 
® JAB /IpIbLS Dikb ADS @ odbie lodlsh| MD Iblole te ‘ple ko Dinjie 
‘pip Bie [bbe] dh DINE | SpOOD Terde> jab Ile Ipc] bas b bk @ Spoor 

fende> pik eb laiaAb [bbe P& f DPMp INS 313 IDikh| EBA f [pbireAh 

b3 ‘2 [2b Pha NSH & Lebar biy|bi b semddng premuy » W7-M1SD 
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ADA ‘Ue [3E TP Lesbo Bp] P—3 hla fe BI-ZL0% ‘AP RILb] 12 [PUN |e 

DAB Up b dk © BBL Pob|b IMS biol 2 BE Wish kb bd Boy Lieb} 
DhbaK | 2 bibbjos 12 Ilr Ice} bb Sohal 1 lellab (bo EPP Leld|ldb 

2d lle hlable k Delp alk DelAh® @ bislbibE wb Mbbd Ah Sib Sboslie 

b pip Bile Dinlte be Bile DiDF fe Bile pel od 8402 ‘llr Ble bile Mb B L102 

Buf IMB 3lmS | ple Uplh dh LohPAd| Nab 281a o> Bs Iih| Diba @ 
| 2 006e1z96z6 

0% lide Bib beliealie fb leh Ibfelh Soha) 8 fed BS | ble Be} Bkali> kb 
81079072 dblbd| fell [2 ) th ible Qothl Wi bdie—bbie D2 g102 ‘pile ite 
lieD 8102 ‘Ipbhth Bile ‘S402 ‘Abi! lit ‘2H0Z ‘Abrbe Bi ‘L402 ‘ABEdIS Bile ‘L102 

‘MbeDE Ble ‘2402 ‘Baie Bile ‘2402 “BIPIN Blk ® 81-2102 “Ab Rp! INS [hip @ 

  

12 Tble Iheb} sb S chal Ieb Of Op OSlie Risble fe Bie 
@ Sik Sh NS hie DekK SPH" Pr SIRE LRLD Ebi [b oanpns Xe 
  

  

Pe}9AU] 0} anp WopefAUINIIW OTT Dibsh  ALOZOLE) ibd! b bob © [hit 
  

DLbaK @] 2 2h TIph P XS DDI G MOIR B DIADIK Z) AD [ob 2 dh hl 

dA B ZOZOVEL GILD| ‘2 [Bd LIADIK ZF  LLOZOFOb died! A> [cd dd dh beled 

[pbs 12 (LOL NSH) [irl [pbd bite Leach ta J Abb DKliNh 12 (TO8P NSH) 

Abb Dative Dips Dalia bab linn '2 Sub Wibbl bh ph Dbbak —InhPap] 
Db 61'G OW —AbK P [eb Doh [ple [yw bp 

XXXXXX —|Neplie Indah} Ab 
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8504, 8484, 8544, 8208 ale F Wats Are A MA el I STG we wT 

ZION! GI Capital Goods é | 

@ ITC accumulated due to Inverted Tax Structure @ AMel F Ravs o WAT 

fate unfeens fad e 

Refund of tax. 

Section 54 of SGST/CGST, (1) .....ceceen 

PROVIDED siciccscsccsccssizs: 

O) cacsacanic 

(3) Subject to the provisions of sub-section (10), a registered person may claim 

refund of any unutilised input tax credit at the end of any tax period: 

Provided that no refund of unutilised put tax credit shall be allowed in cases 

other than- 

(i) zero-rated supplies made without payment of tax: 

(ii) where the credit has accumulated on account of rate of tax on inputs being 

higher than the rate of tax on output supplies (other than nil rated or fully 
exempt supplies), except supplies of goods or services or both as may be 

notified by the Goverment on the recommendations of the Council: 

Provided further ................. 

Provided also .................... 

aRI-54(3) @ Ge Wa W Ye We = fH ITC accumulated due to Inverted 

Tax Structure @ Watud Rovs Hat SYS We OX Hl ae akin eM o eM 4 al 
STAY EPT| SGST/CGST sfiaa GT aI—2(69) 4 Saye ol A Gor fai 
far Tat e— 

2(59) "Input" means any goods other than capital goods used or intended to be used 

by a supplier in the course or furtherance of business: 

tae & fh Raves 8g sg... Ht TAT & GAA Capital Goods W afta ag. 
Gi. ot fet el fee AAT | 

¢ Exempt/Nil rated Supplies @ aqua 4 aig.ciail. Raw 4 fear ara 
o faci Te: 2017-18 Wada Ae @ GSTR-3B4 FR AN ANT Exempv/Nil 

rated Supplies afta at wal &, fay Exempt/Nil rated Supplies a FTI ¥ 

fort Ret HRT GSTR-3B4 OE age. Rade sel fear var z | facta a: 
2017-18 & Wil GSTR-3B 4 Ulf Exempt/Nil rated Outward Supplies &1 Hei 
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Dav Dbdle > bhbialie [py |is | 2 Abd Bh B Labblte |B [Pil | ifs [wo 

OOOO [feb Es beh DOAN |b [babe Dibat plhiie > inp] De|lpA B LEI [ps 
DADC ES |2 Boh» [ted 2 ,SP0CD,, (00 00 91LZ NSH) AsreUy eoLND2/Z 

Dpble © bbbibiie “Pan 12 Lis tbe} Dahle Dlr Dhbah b |pinp| 

Do|hde IMS INO) "2 Dplited HSlb> |v Lik Dibilete OF fe (BLS Wliebel) [abe 
Dbbat db) 2 dab) Bb | Ibbh bepiiiaa bbO fehO dh DSLbD |b [bohrep 

  

  

    

           

1c 

“2 bbs ble} dh DIED |b 
Dibak Dew) '2 ipl | Dalla sarddng payer pNdwexy |b Bap up| & PPA 

INS |Mhiko dj 2 [2b 2ohd Bb A AE-ULSO w& [Mbit 12 O0GSGGPGOS OH Lele



face af srr eens aoa 4 Rad aed ee ant Ufa Roa fear oT 
UREAT & | 

© Compensation Cess ® 4a 4 afuid aaah. a Rave 

facta at 2017-18 4 aM o@ wise TON O AUR AMON ANT 
Compensation Cess @ 4@ 4 0 3954764.00 ogc. fee eal @, frei 4 amon 

ARI 0 90244400 aacad wang we Ge al dam & fase waralfira at wh ze ae 

TO 1852468.00 WH ag.cla. oT Rave ser far Tao, GT QIN OT SAA aR 
feat Ta &| Compensation Cess HI ag aM. GB Wrafad waar fad é- 

Goods & Services Tax (Compensation) Act, 2017 

  

| 

Provided that the input tax credit in respect of cess on supply of goods and services 

leviable under section 8, shall be utilised only towards payment of said cess on 

supply of goods and services leviable under the said section. 

"IE & f Compensation Cess H AG AF fot sag. AM. Ha Compensation 

Cess H HGedS TAIT H fawg WAG Sy STAT F1 Compensation Cess FH 

aga. a Roars dae ak daa Pratt wl ee A el SAARI F | VSPA ANY aT 
fort 41 GSTR-3B 4 frata fast vel afta aH aah & ee WaT Compensation 
Cess @ AG 4 QIN I UT fat Tar RH GO 1852468.00 Erroneous & TW 
ana vd sigue uted Rear fra ors ara ez) 

© et ATI FRI Ale Heal, 2018 H GO 902444.00 HT Compensation Cess ag. 
ZI. Compensation Cess 01 anseds aatafadl @ freq Waaford oT Tale 

GSTR-1 ® FFGR FH Ae A WMT AN ART Wash XXxxxx, AAG Hct 
aaron wt fast anita a wat 81 Sa feat oT Mea saan / creat B a wera 
eI 

@ UTI AUN FRI AV Sister Concem WA yoo G! VIG Ae Hat WH 

RAY STAT UT St AAS) A GA GA @ oN WeaER oT MTT dea 
ae @ fh ve sAaae WAI Go ate sah w Gl fd wa & cen we 

MONT ant ferex Hat Wd ooo HT BISEX seq we Hart o ver ¥ art 

STIG WR 6 WM Ol a G aaa Kon of wal eG, cath fee oer 
Tas x ooo H GIN Sta We 12 ofa al ax G araaar ela oH wat 

el 34 Gt OH @ soe Wade W UG Sra TT Ga AI HO 
31264275.00 & | VET QI AT 12 Mice al aR we fee Harsco agit 
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AAT GRTTT TINT ERT SUM RIG sedS Wee WS Wid OT a a 
area Kor a WH &| wah AMON aac 4 aflatea: 28 vita vd 18 
War Ot eS Geary sylsal Gui & | E-way Bill data} ATER AGN H Outward 
HSN 8507, 8504, 9028, 8541, 8502, 8543, 9405 & 7308 & | Wex-85 aT Wl TRU 
18 Wied Hl ax GW MRA &, freq ant AN Gat AT Outward Supplies I 

fret Ufdite a Ted Wales Ad BU 6 Mie Hl Ge S rea ware a Tat e 
  

  

SI. No. Chapter/Heading/Sub- Description of Goods 

heading/ Tariff item 
234. [84. 85 or 94] Following renewable energy devices & 

parts for their manufacture 
(a) Bio-gas plant 
(b) Solar power based devices 
(c) Solar power generating system 
(d) Wind mills, Wind Operated 
Electricity Generator (WOEG) 
(e) Waste to energy plants/devices 

(f) Solar lantern/solar lamp 
(g) Ocean waves/tidal waves energy 
devices/plants 
(h) Photo voltaic cells, whether or not 
assembled in modules or made up into 
panels           

© dt AUN ay fd HSN G GA TIS HT Outward Supply BIT OT TT 

Gl &, GF Tea oT Tar Glee fecw H oa S SU A Wa & AM Sa Nei 
Ol VAM geldgodt Tou H WTA A wy Fi ale AI ara aeqail a oe een 
H feel aI Or syle Ht GM Vel & TT SAW He HI Ge 18 Hera Mt St Aey 

@ Ql @ GSTR-1 Wd E-way Bill data & fagerr We PT Gea Oa TA 

GNI ART Ae ser, 2018 4 Go 561812300 HH ea H ga fea Ware 
fad Ta S, otal Ale se, 2018 @ GSTR-1 4 if Taxable Value G0 16225870. 

00 &| SU) WHR ATE GH, 2018 F GAIN ae GO 2084160.00 Hl saa a Outward 
E-way Bill WRe fod 7S, Wath Ae GA, 2018  GSTR-14 Uli Taxable 
Value ®0 426950600 €| GSTR-1 Ta E-way Bill 4 Ufc Taxable Value @ UAT 
Soe G ae Waa adi & fe AON arr Ue feeca G GHG aN oleae 
WaT Ot Bal Bt GT Wt eT 

e aft Qn ani tier fea G wahtia and aigae Ulhaa St Outward Supply 
Ol UT Vel 8, Ta Hl Reid 4 AIT Hi Grea Ot WaT AN HI Get Outward 
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Supply OT 70 Wicd TER HT SBlt AM GY You H Se oe 6 ic al a a 

CUT AT 30 Mice sir idea Ht salt Arad av 18 Ofte at ae a a orerfh | 
(Notificatin No. 27/2018- Central Tax (Rate) Dated 31.12.2018 ward few 01. 

01.2019) 

e we & fh feriw 01.01.2019 F Yd Fe SM Ol aad Oigac Wada of WAT 
Taxable Value 18 Ufa HI a G weave ef) 

© ad Gi et Retcal 4 Weta SAINT ART STAT Outward liability, Lower rate 
5% OU won fod GA O WaT @1 vad fam feel o ane 4 
MIN w oral, Ureae or wee fogeranr safe &, a ae ako atrort o ER 

a el Wa €| 

ale - TRU GR! Ge awed Role wala wal scsa Toe! Sel aa 

faftie mfeert & sic A dar at Tea 31 se sie Rate Ff sifera fafa 
fag "Inverted Tax Structure" ¥ Wale Ros & Ach & Wen ob wag 

unter aftentat q sodht et 
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